EITEM NO.35 COURT NO.5 SECTION XIV
SUPREME COURT OF INDIA
RECORD OF PROCEEDINGS
Petition(s) for Special Leave to Appeal (Civil) No(s).34228/2010

(From the judgement and order dated 20/10/2010 in WP No.
6989/2010 of The HIGH COURT OF DELHI AT N. DELHI)

ARVIND KEJRIWAL Petitioner(s)
VERSUS
UNION OF INDIA Respondent(s)
Date: 16/12/2010 This Petition was called on for hearing today.
CORAM :
HON'BLE MR. JUSTICE D.K. JAIN
HON'BLE MR. JUSTICE H.L. DATTU
For Petitioner(s) Mr. Colin Gonsalves, Sr. Adv.
Mr. Imran Ali, Adv.
Ms.Jyoti Mendiratta,Adv.
For Respondent(s)

UPON hearing counsel the Court made the following
ORDER

Issue notice.

(VINOD LAKHINA) (KUSUM GULATI)
Court Master Court Master



